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FIFTH QUARTERLY REPORT OF THE OVERSIGHT COMMITTEE  IN COMPLIANCE 

WITH THE ORDER DATED 14.07.2020 OF NGT IN OA 164/2018 (ASHWANI 

KUMAR DUBEY VS. UNION OF INDIA AND ORS.)  

 

1. Hon’ble NGT vide its order dated 14-07-2020 in OA 164 of 2018 ( Ashwani Kumar Dubey 

vs. Union of India & ors. earlier OA 276 of 2013) was please to order that: 

“11. Since the term of the Committee has expired, further oversight work may be 

undertaken by a joint Committee of the CPCB with respective State PCB and the District 

Magistrates. The State PCBs will be the nodal agency for the respective States. 

12. The newly constituted OC may furnish its reports quarterly by email at judicial-

ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the 

form of Image PDF. First such report may be furnished giving status as on 31.10.2020 by 

15.11.2020 with copies to concerned stake holders for their response if any by 

30.11.2020.” 

2. In compliance to the above order of Hon’ble NGT and findings / recommendations of 

the various earlier Committees, the new Oversight Committee in its first report had 

chalked out the various recommendations and gathered the status of compliance / ATR 

form the various stack holders, mainly Thermal Power Plants, Coal Mines and Railway 

authorities of the Singrauli region. The first report was submitted before the Hon’ble 

NGT on 27-11-2020. Likewise the second quarterly report was submitted on 28-3-2021,  

the third report was submitted on 15-06-2021 and the fourth report was submitted on 

08-10-21. 

3. Before the submission of the fourth quarterly report for the quarter ending 31-07-2021 

and with the relaxation in Covid 19 restrictions, the Oversight Committee had 

undertaken the field visits of the sites of various stakeholders to assess the actual status 

of implementation by them. The field visits were undertaken on 9-10th September, 2021 

and a review meeting with the various stakeholders was organized on 11th September at 

the conference hall of M/s Vindhyachal Super Thermal Power Station, Singrauli and 

recommendations were submitted in the fourth report for the quarter ending 31-07-21. 
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4. For the Vth quarterly, compliance reports have been submitted by most of the stake 

holders. The present status of the compliance by the various stake holders as 

communicated to the committee and the field compliance status actually under taken 

and reported by the regional officer of the MPPCB at Singrauli was called. Based on the 

documentary submissions by the various stakeholders, the status of compliance  is 

summarized  as under: 

1. Thermal Power Plants: 

S.No. Previous Recommendations 
 

Current Status 

A The thermal power plants shall 
ensure that 100% fly ash 
utilization of the fly ash shall be 
ensured by them as per the Fly 
ash Notification. 
 

Thermal Power Plants NTPC, Sasan Power 
Ltd., Jaypee Nigrie Super Thermal Power & 
Hindalco Industries Ltd. Mahan Aluninium 
Project have submitted their compliance 
reports which are placed as ENCLOSURE 1A/V 
to ENCLOSURE 1 D/V respectively. M/s Essar 
Power Ltd has not submitted any compliance 
report. Except Jaypee Nigrie no other TPP has 
so far achieved 100% utilization of the fly ash.  

B For the achievement of new 
emission norms, equipments 
like FGD, SCR/ SNCR etc shall be 
got installed as per the time 
lines as notified vide GSR 243(E) 
dated 31-03-21 

 

Singrauli TPPs have reported that their 
progress for the installation of the FGD, 
SCR/SNCR and each one is at one or other 
stages of implementation. CPCB vide its letter 
dated 27-8-21 has categorized the Singrauli 
TPPs in compliance of the notification as 
category “C” and the time for compliance of 
the new emission is 31-12-24. The TPPs shall 
adhere to these timelines. 

C Fly ash dyke shall be monitored 
regularly for their strength 
through some reputed 
organizations. The design 
should be safe and timely 
maintenance should be 
regularly ensured. 

TPPs have reported their progress per their 
submissions (ENCLOSURE 1A/V to 
ENCLOSURE 1 D/V)  that ash dyke monitoring 
is being conducted by them through reputed 
organizations like IITs etc. 

D Air borne fly ash from the ash 
dykes, specifically during 
summers should be controlled 
through arrangements of water 
sprinkling, vegetation and other 

TPPs have reported  the steps taken by them 
for the control air borne fly ash. However 
comprehensive measures have been reported 
under implementation by NTPS including 
installation of fog cannons, eagle sprinklers 
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scientific measure. automatic swiveling sprinklers (ENCLOSURE 
1A/V to ENCLOSURE 1 D/V). 

E NTPC- VSTPS shall ensure that 
the disposal of the fly ash in the 
abandoned Gorbi mines shall 
be undertaken in an 
environmentally sound manner 
and necessary checks and 
balances as well as the 
monitoring of the surrounding 
ecosystem shall be ensured as 
outlined in the permission 
granted to it by MPPCB. 

NTPC has reported  that they are complying 
with this recommendation (ENCLOSURE 
1A/V). 

F NPTC- Vindhyachal has 
reported completion of  the 
dredging of the Rihand 
reservoir for the removal of the 
ash flown into it due to breach 
of its ash dyke. However as a 
measure of safety, the dredging 
pumps installed there should 
be operated regularly to ensure 
that no more traces of fly ash 
remain in the reservoir.  

NTPC has accepted (ENCLOSURE 1A/V)  the 
recommendations and has submitted that 
another round of dredging will be undertaken 
in August 2022 when the water level rises and 
supports dredging. 

G NPTC-Vindhyachal has 
completed the studies of 
making RCC wall around the ash 
dyke through IIT Roorkee / IIT 
Delhi and submitted the report,  
however the conclusions that 
construction of RCC wall is 
neither technically feasible nor 
viable are subject to the final 
orders  by  Ld. NGT. Similarly 
studies / action should be 
initiated for the construction of 
Ash mounds. 

Presently NTPC has reported  that experts in 
this type of specialized work are not available 
and NTPC is searching for the same. They 
have also approached IIT Delhi and NIT 
Raurkela for conducting pilot studies 
(ENCLOSURE 1A/V). 

H The CAAQMS to be installed by 
NTPC behind the Trauma 
Center building of NTPC shall be 
completed within 2 months. 
NTPC shall ensure that apart 
from the regular parameters on 
line monitoring of Hg in 

NTPC has reported that installation of 
CAAQMS work has been completed. 
Completion of commissioning is pending as 
electrical connection of required capacity is 
not available. Matter is being pursued with 
MPEB and district administration 
(ENCLOSURE 1A/V). 
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ambient air shall also be 
ensured. 

I The regular calibration of the 
CAAQMS and CEMS installed by 
the TPPs shall be ensured as per 
the prescribed frequency of 
calibration. 

TPPs have reported compliance (ENCLOSURE 
1A/V to ENCLOSURE 1 D/V). 

J As far as online continuous 
mercury monitoring in water 
is concerned, instead of 
continuous monitoring of 
mercury in water bodies like 
Surya nalla, Rihand reservoir 
etc., manually monitoring and 
analysis at least once in a 
month should be done and 
reported by NTPC till 
appropriate online Hg 
monitoring equipment is 
available.  

NTPC has accepted to comply and report of 
Hg monitoring has been submitted for the 
Rihand reservoir and its presence has not 
been found (ENCLOSURE 2/V). 

K M/s Sasan Power Ltd. shall 
ensure that the huge amount 
of fly ash and mud that has 
flown into the local nallas 
reaching the Rihand river 
during heavy rains in the 
region in the month of May- 
June 2021, shall be cleared 
from the agriculture fields of 
the farmers as well as from 
the local Thargatta nalla, 
Garra nalla and the Rihand 
river within in three months 
time.  

The TPP has reported its part of compliance 
that major part of the ash has been removed 
but only traces remain which will not affect 
the fertility of the agriculture fields. Industry 
has also submitted that the Thargatta nalla 
has been cleaned and the Garra nala cleaning 
will be completed by January 2022 
(ENCLOSURE 1 B/V)  However the site visit 
report by the Regional Officer, MPPCB 
Singrauly which is placed as ENCLOSURE 2/ V 
clarifies that industry has not removed the 
ash and has not complied with the 
recommendations. 
 

L Also due to the previous 
accident dated 10-04-2020 in 
which large volume of fly ash 
had flown in the Gawaiyya 
nala and still lying in thick 
heaps along the banks of the 
Gawaiyya nala as well as the 
ash deposited in the Rihand 
reservoir at should be cleaned 
by M/s Sasan Power Ltd. 

The TPP has reported its part of compliance 
that major part of the ash has been removed 
but only insignificant quantity remain in 
Gawaiyya Nala which will  be cleaned by June 
2022 (ENCLOSURE 1 B/V).  However the site 
visit report by the Regional Officer, MPPCB 
Singrauly (ENCLOSURE 2/ V) does not 
corroborate the industry’s contentions. 
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within 3 months, and a 
photographic and video-
graphic record of the same 
shall be submitted from time 
to time to show the progress. 

M Health check up of villagers 
through mobile medical van 
be conducted regularly for the 
detection of the occupational 
diseases like silicosis, fluorosis 
etc and treatment be 
provided under CSR activities. 
Record should be maintained 
and made available to the 
district health authorities. 

The reply submitted by Sasan Power Ltd. is 
not conducive as the industry has not 
reported health checkups by itself under CSR 
activities rather have replied that the State 
Health Department is doing this job. 

 

2. Coal Mines:- 

S.No. Previous Recommendations 
 

Current Status 

A. Road sweeping machines 
procured by NCL shall be 
deployed to regularly sweep the 
main Jayant Square- Shukla 
Mod road so as to keep it clean 
and minimize dust nuisance. 
Regular sweeping of the all 
other internal coal transport 
roads shall also be undertaken 
to keep them dust free.  

NCL mine management has reported 
affirmative compliance that one road 
sweeping machine is already working and 
another has been procured for the road 
sweeping. The compliance reported by NCL 
management is placed as ENCLOSURE 3 / V 
However the inspecting Regional Officer has 
reported that the situation of dust on the 
road is poor and also crates mud due to 
water sprinkling which is being undertaken in 
unscientific manner (ENCLOSURE 2/V) 

B. Strengthening of the road side 
shoulders of the main Jayant 
Square- Shukla Mod road shall 
be undertaken within 3 months 
and road shall be made dust 
free in all respects. 

Mine management has reported that the 
road strengthening will be undertaken and its 
estimate is under approval stage (ENCLOSURE 
3 / V). 

C. The NCL should construct oil and 
grease trap along with 
sedimentation pit of appropriate 
capacity at the earliest at the 
end of the catch drain within 3 
months time to further 
strengthen the   existing 

Mine management has reported construction 
of sedimentation pit, however oil and grease 
trap is yet to be constructed (ENCLOSURE 3 / 
V). 
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arrangements. 
 

D. The alternate route for the 
transportation of the coal 
should be developed at the 
earliest, after completing due 
process of forest clearance. A 
time bound action plan in this 
regard may be prepared and 
implemented. Help of the 
District administration to 
overcome any bottlenecks can 
be solicited.  

 

Mine management has reported compliance 
and submitted that permission for tree felling 

has been obtained for 7.44 Ha. of forest land 
& process of tree felling will be started shortly 

(ENCLOSURE 3 / V). 

E. Maintenance of railway sidings 
operated by NCL shall be 
undertaken as per the 
guidelines published by CPCB 
titled “Inventorization of 
Railway Sidings and Guidelines 
for their Environment 
Management- March 2015”. 

Mine management has reported compliance, 
however the Regional Officer has reported 
that the green net that has been installed on 
the upper portion of the wind breaking wall 
has not been replaced with GI sheets 
(ENCLOSURE 2 / V & ENCLOSURE 3 / V). 

F. The study being undertaken by 
the IIT BHU regarding utilization 
of fly ash in external OB of the 
mines shall be completed in 
time and the progress in this 
regard shall be submitted from 
time to time. 

Mine management has reported that the 
study report will be received by December 
2021 (ENCLOSURE 3 / V). 

G. The construction work of 
additional capacity CHP in the 
Jayant Mine is already delayed. 
The work should be given 
impetus and is should be 
completed by March 2022 
instead of July 2022, so that 
coal transportation by road is 
stopped and maximum quantity 
of the coal can be loaded in the 
railway wagons from the mine 
itself. 

Mine management has reported that the 
overall physical progress till 31.10.2021 is 
54.98% and all efforts are being made to 
expedite the work (ENCLOSURE 3 / V). 

H. The regular calibration of the 
CAAQMS installed by the mines 

Mine management has submitted compliance 
(ENCLOSURE 3 / V). 
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shall be ensured as per the 
prescribed frequency of 
calibration. 

I. The Nigahi coal mine of M/s 
NCL should clear the OB from 
the Mudwani dam and M/s 
Moher & Moher Amlohri 
captive Coal Mine of M/s Sasan 
Power Ltd. should clear the OB 
from the agriculture land of 
farmers & compensate them 
within 45 days. 

 

Mine management has submitted time bound 
action plan for: 
 (i) protection work along toe of dump to 
arrest silt near Mudwani Dam and clearing of 
OB ..by 30.04.2022 
(ii) Stabilisation of OB Dump near Mudwani 
Dam….by 31.05.2022 
(iiI) Making RCC/RRM Retaining wall near 
bank of Mudwani Dam at  Nigahi Project…by 
31.05.2022 
(iv) Biological reclamation of the OB dump 
benches where rain cuts occurred….by 
31.08.2022 (ENCLOSURE 3 / V). 
Moher & Moher Mines of Sasan Power Ltd. 
has asked for more time to clear the OB 
spread in the agriculture lands (ENCLOSURE 1 
B / V). 

J.    It has been mentioned  by M/s 
NTPC-Vindhyachal that the Pit 2 
& 3 of the abandoned Gorbi 
mine is being allocated to the 
other power companies by M/s 
NCL, which are situated in UP. 
Since the mines are filled with 
acidic water and NTPC has 
started ash filling in Pit 1 on 
trial basis after a thorough 
study of various environmental 
parameters and will be studying 
the impact of ash filling in long 
term as well and will be 
developing facilities for the safe 
transportation of ash in long 
term; the allotment of other 
two pits to other outside 
parties may result in 
environmental & safety issues 
as well as issues related to the 
“responsibility of whom” in 
case the environment is 
adversely affected. Hence no 

Mine management has reported that till date 
it has not given permission to any other 
agency of UP for filling of fly ash in Pit no. 2 & 
3 of Gorbi abandoned mine (ENCLOSURE 3 / 
V). 
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second party shall be allotted 
the other pits of Gorbi Mines 
for fly ash filling. The oversight 
Committee was told by 
representatives of M/s NCL that 
they will not go ahead with 
allotting the mines to any other 
party. However, M/s NCL 
should clarify their stand 
towards the objections raised 
by M/s NTPC-Vindhyachal. 

K. Health check up of villagers 
through mobile medical van be 
conducted regularly for the 
detection of the occupational 
diseases like silicosis, fluorosis 
etc. and treatment be provided 
under CSR activities. The 
manifestation among the mine 
workers as well as the villagers 
regarding coal dust related 
diseases shall be diagnosed and 
treatment provided. Record 
should be maintained and made 
available to the district health 
authorities. 

Mine management has reported compliance 
for the years 20-21 and 21-22 as per 
ENCLOSURE 3/V. It has also been reported 
that no case of silicosis / fluorosis has been 
diagnosed. 

 

3. Railway Sidings / Railway Administration: 

S.No. Previous Recommendations 
 

Current Status 

A. The railway sidings operated by 
East Central Railways (ECR) and 
West Central Railways (WCR) 
are a source of dust pollution in 
the vicinity The railway sidings  
should be operated in 
accordance with the guidelines 
published by CPCB titled 
“Inventorization of Railway 
Sidings and Guidelines for their 
Environment Management- 
March 2015” in compliance 

East Central Railway (ECR) has submitted its 
compliance report, however West Central 
Railway (WCR) has failed to do so. The report 
submitted by ECR is placed as ENCLOSURE 
4/V, it is not conducive. The ECR 
administration has asked for more time for 
complying with the norms at various sidings 
operated by it. The Regional Officer has 
reported no progress done by WCR at its 
Gajra Behra and Bargawan sidings and the 
status reported previously remains the same. 
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with the Ld. NGT order dated 
08-07-2021 in OA 87/2017 (CZ) 
and all necessary dust control 
devices should be installed 
within 3-6 months time and 
necessary consent from MPPCB 
shall be obtained. 

B. Ld. NGT can issue suitable 
directions to RDSO to undertake 
scientific / engineering studies 
to undertake use of fly ash in 
track laying, which if successful 
may come a long way in 
utilization of fly ash for 
beneficial purposes.  

 
 
 

_____ 

 

4. National Environmental Engineering Research Institute (NEERI): 

S.No. Previous Recommendations 
 

Current Status 

--- NEERI has been entrusted with 
the studies for the assessment 
of Environmental Damage 
Compensation (EDC) due to the 
ash dyke breach of M/s Essar 
Power MP Ltd., M/s 
Vindhyachal Super Thermal 
Power Station and M/s Sasan 
Power Ltd. NEERI should submit 
the pending reports in cases of 
M/s Vindhyachal Super Thermal 
Power Station and M/s Sasan 
Power Ltd. at the earliest. 

NEERI has not submitted any further progress 
in the EDC reports of M/s Vindhyachal Super 
Thermal Power Station and M/s Sasan Power 
Ltd. 

 

5. District Administration/ Municipal Corporation:  

S.No. Previous Recommendations 
 

Current Status 

A. Municipal Corporation Singrauli should 
ensure that all the villages, where RO 
water supply was provided, shall be 
supplied with piped water supply / 
tankers. 

The inspecting regional officer has 
reported status quo as reported in 
the previous report (ENCLOSURE 2 / 
V). 
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B. The STPs being constructed by the 
Municipal Corporation should be 
completed   at the earliest as per the 
directions of Hon. NGT from time to 
time in OA 606 / 2018, else EC shall be 
levied as directed by Ld. NGT. 

 

The inspecting regional officer has 
reported status quo as reported in 
the previous report. However SPCB 
has issued an order to the Municipal 
Corporation Singrauli on 24-12-21 
for levying an environmental 
compensation of Rs. 300 lakhs        
from the Municipal Corporation for 
non compliance of SWM Rules, as 
per the orders of Ld. NGT in OA 606 / 
2018 for a period of 1st July 2020 to 
31st Dec 2020 (ENCLOSURE 5 / V). 

C. As discussed with the Municipal Officers, 
the sewage after treatment shall not be 
discharged in any natural water body. 
The Municipal Corporation shall prepare 
a plan for putting the treated effluent 
for beneficial uses like plantation and 
horticulture, road cleaning and other 
industrial uses within 3 months time. 

Compliance not reported by the 
Municipal Corporation. 

D. The Health department of the district 
shall ensure that the citizens with 
manifestation of occupational diseases 
like silicosis, fluorosis etc shall be 
diagnosed and treated. Facilities for the 
same shall be developed in the newly 
constructed Trauma center of the 
district hospital. The health department 
shall also allot formally the space for the 
installation of CAAQMS to M/s NTPC- 
Vindhyachal within 15 days. 

The health department has already 
allotted the space for the installation 
of CAAQMS to M/s NTPC- 
Vindhyachal which is now awaiting 
commissioning. 

E. The domestic use of coal in the 
households shall be discouraged and 
LPG connections under Ujjawala Scheme 
be provided. 

 
------ 

 

 

6. RECOMMENDATIONS: 

Based on the submissions of the stakeholders as well as the field report from the 

Regional Officer of MPPCB, following recommendations are being made for further 

compliance by the various stakeholders:- 



 
 

K 
 

 Thermal Power Plants:- 

A. The thermal power plants shall endeavour that 100% fly ash utilization of 

the fly ash shall be ensured by them as per the Fly ash Notification. 

B. For the achievement of new emission norms, equipments like FGD, SCR/ 

SNCR etc shall be got installed as per the time lines as notified vide G.S.R. 

243(E) dated 31-03-2021 and CPCB categorisation. 

C. Fly ash dyke strength & stability monitoring shall be continued through 

some reputed organizations. The safety of ash dykes and timely 

maintenance should be regularly ensured and any failures will be the sole 

responsibility of the TPPs.  

D. Air borne fly ash from the ash dykes, specifically during summers should 

be controlled through arrangements of water sprinkling, vegetation and 

other scientific measure along the lines that are being implemented by 

M/s NTPC shall be followed where ever practicable. 

E. NPTC- Vindhyachal shall keep exploring possibilities for the construction 

of Ash mounds and progress shall be submitted from time to time. 

F. The commissioning of CAAQMS installed by NTPC shall be completed at 

the earliest. NTPC shall ensure that apart from the regular parameters on 

line monitoring of Hg in ambient air shall also be ensured regularly. 

G. M/s Sasan Power Ltd. has been avoiding and delaying in performing its 

environmental duties in clearing of fly ash and mud that has flown into the 

local Thargatta nalla, Garra nalla and the Rihand river during May-June 21 

accident. Similary large volume of fly ash had flown in the Gawaiyya nala 

on 10-04- 20 and still lying in thick heaps along the banks of the Gawaiyya 

nala and Rihand reservoir.  MPPCB should consider levying environmental 

compensation and other legal recourse for the same. 

H. M/s Sasan Power Ltd instead of diverting its CSR responsibilities on the 

district health department shall itself undertake health check up of 

villagers through mobile medical vans for the detection of the 
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occupational diseases like silicosis, fluorosis etc. and treatment be 

provided. Record should be maintained and made available to the district 

health authorities and to the Oversight Committee from time to time. 

 

 Coal Mines: 

A. The dust prevention activities by NCL Road the main Jayant Square- 

Shukla Mod road have not resulted to keep it clean and minimize dust 

nuisance. Proper scientific measures of dust prevention shall be ensured 

and strengthening of the road side shoulders of the main Jayant Square- 

Shukla Mod road shall be undertaken at the earliest and progress 

reported from time to time. 

B. The construction of oil and grease trap along with sedimentation pit of 

appropriate capacity shall be done at the within two months to further 

strengthen the   existing arrangements or else MPPCB should consider 

levying environmental compensation and other legal recourse for the 

same.  

C. The alternate route for the transportation of the coal should be 

developed at the earliest in the acquired land of 7.44 hectares. Help of 

the District administration to overcome any bottlenecks can be solicited.  

D. Maintenance of railway sidings operated by NCL shall be undertaken as 

per the guidelines published by CPCB titled “Inventorization of Railway 

Sidings and Guidelines for their Environment Management- March 2015”. 

The green net used for the wind breaking wall shall be replaced with GI 

sheets in 3 months’ time. 

E. The study report undertaken by the IIT BHU regarding utilization of fly 

ash in external OB of the mines shall be submitted as soon as it is 

received. 

F. The progress of construction work of additional capacity CHP in the 

Jayant Mine is not satisfactory. Additional efforts shall be taken by the 

NCL management so as to complete it by March 2022.  
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G. The regular calibration of the CAAQMS installed by the mines shall be 

ensured as per the prescribed frequency of calibration and reported from 

time to time. 

H. The removal of OB by the Nigahi coal mine of M/s NCL from the Mudwani 

dam and M/s Moher & Moher Amlohri captive Coal Mine of M/s Sasan 

Power Ltd. from the agriculture land of farmers, has been dissatisfactory 

and long time has been planned for its clearance. Both the mines should 

complete OB removal by March 2022 and report about the compensation 

paid to affected locals. For further delay, MPPCB should consider levying 

environmental compensation and other legal recourse for the same 

I. Health check up of villagers through mobile medical van should be 

continued for the detection of the occupational diseases like silicosis, 

fluorosis etc. and treatment be provided under CSR activities and 

reported from time to time. 

 Railway sidings / Railway Administration: 

A. The Railway administration is slack in undertaking pollution control 

measures on the railway sidings operated by East Central Railways (ECR) 

and West Central Railways (WCR)  in violation of the guidelines published 

by CPCB titled “Inventorization of Railway Sidings and Guidelines for their 

Environment Management- March 2015”  and in violation of   Ld. NGT 

order dated 08-07-2021 in OA 87/2017 (CZ) Necessary consent from 

MPPCB has also not been obtained . MPPCB should consider levying 

environmental compensation and other legal recourse for the same.  

 National Environmental Engineering Research Institute (NEERI): 

NEERI should submit the reports of  assessment of Environmental 

Damage Compensation (EDC) for M/s Vindhyachal Super Thermal Power 

Station and M/s Sasan Power Ltd. NEERI at the earliest. 

 

 

 



District Administration / Municipal Corporation: 

A. Municipal Corporation Singrauli should ensure that all the villages, where 

RO water supply was provided, shall be supplied with piped water supply 

I tankers. 

B. The STPs being constructed by the Municipal Corporation should be 

completed at the earliest as per the directions of Hon. NGT from time to 

time in OA 606 / 2018 and remit the amount EC levied on it by MPPCB. 

C. The Municipal Corporation shall prepare a plan for using the treated 

sewage for beneficial uses like plantation and horticulture, road cleaning 

and other industrial uses within 3 months time. 

D. The Health department of the district shall ensure that the citizens with 

manifestation of occupational diseases like silicosis, fluorosis etc shall be 

diagnosed and treated and record should be maintained. 

E. The domestic use of coal in the households should be discouraged and LPG 

connections under Ujjawala Scheme / smokeless fuel shall be provided. 

Enclosures: As above 

(Sunil Kumar Meena) 
Scientist D, 

CPCB Regional Directorate, Bhopal 

(H.K. Sharma) 

Director Environment 

MPPCB, Bhopal 

(Rajiv 
District Magistrate 

Singrauli (MP) 



\
N

TP
C

Vi
nd

hy
ac

ha
l

C
om

pl
ia

nc
e

St
at

us
(a

s
on

28
.1

1.
21

)
to

Iv
th

qu
ar

te
rly

re
po

rt
of

th
e

O
ve

rs
ig

ht
C

om
m

itt
ee

co
ns

tit
ut

ed

in
co

m
pl

ia
nc

e
w

ith
th

e
ho

n'
bl

e
N

G
T

or
de

r
D

at
ed

14
-0

7-
20

20
[a

.A
.

16
4/

20
18

(A
sh

w
an

i
Ku

m
ar

D
ub

ey
vs

.U
ni

on
of

In
di

a
&

O
th

er
s.

)]

S.
N

o.
IR

EC
O

M
M

EN
D

AT
IO

N
R

EC
O

M
M

EN
D

AT
IO

N
S

(T
he

rm
al

Po
w

er
Pl

an
ts

)
&

ST
AT

U
S

(N
TP

C
Vi

nd
hy

ac
ha

l)
N

TP
C

VI
N

D
H

YA
C

H
AL

SU
BM

IS
SI

O
N

(a
s

on
28

.1
1.

21
)

A. B. c.

Th
e

th
er

m
al

po
w

er
pl

an
ts

sh
al

le
ns

ur
e

th
at

10
0%

fly
as

h
ut

iliz
at

io
n

of
th

e
fly

as
h

sh
al

l
be

en
su

re
d

by
th

em
as

pe
rt

he
Fl

y
as

h
N

ot
ifi

ca
tio

n.

-A
ct

io
n

pl
an

to
ac

hi
ev

e
10

0
%

as
h

U
til

is
at

io
n

an
d

Su
m

m
ar

y
of

M
ea

su
re

s
ta

ke
n/

pl
an

ne
d

to
ac

hi
ev

e
th

e
sa

m
e

at
ta

ch
ed

as
An

ne
xu

re
1.

Fo
r

th
e

ac
hi

ev
em

en
t

of
ne

w
em

is
si

on
no

rm
s,

eq
ui

pm
en

ts
lik

e
FG

D
,S

C
R

/S
N

C
R

et
c

sh
al

lb
e

go
t

in
st

al
le

d
as

pe
r

th
e

tim
e

lin
es

as
no

tif
ie

d
vi

de

G
.S

.R
.2

43
{E

)d
at

ed
31

-0
3-

20
21

.

-
C

on
tra

ct
s

fo
r

th
e

w
or

ks
ha

ve
be

en
aw

ar
de

d
as

re
qu

ire
d.

-
FG

D
in

st
al

la
tio

n
w

or
k,

to
ac

hi
ev

e
flu

e
ga

s
50

2
lim

its
,

is
in

pr
og

re
ss

in
al

lt
he

U
ni

ts
(1

-1
2)

.
Pr

og
re

ss
of

w
or

k
is

as
pe

r
An

ne
xu

re
2.

Ti
m

el
in

e
de

fin
ed

as
pe

r
th

e
M

oE
F

&
C

C
no

tif
ic

at
io

n
da

te
d

31
-0

3-
20

21
[E

nv
iro

nm
en

t
(P

ro
te

ct
io

n)
Am

en
dm

en
t

R
ul

es
,2

02
1]

w
ill

be
ac

hi
ev

ed
.

-
Fl

ue
ga

s
N

O
x

lim
it

ac
hi

ev
ed

in
U

ni
t

8,
U

ni
t

9,
U

ni
t

10
an

d
U

ni
t

12
.

Ac
tio

n
pl

an
in

pl
ac

e
to

ac
hi

ev
e

th
e

lim
it

in
ot

he
r

U
ni

ts
an

d
w

or
k

is
in

pr
og

re
ss

to
ac

hi
ev

e
th

e
sa

m
e

be
fo

re
th

e
tim

el
in

e
de

fin
ed

as
pe

r
th

e
M

oE
F

&
C

C
no

tif
ic

at
io

n
da

te
d

31
-0

3-
20

21
[E

nv
iro

nm
en

t
(P

ro
te

ct
io

n)
Am

en
dm

en
t

R
ul

es
,2

02
1]

.
Fl

ya
sh

dy
ke

sh
al

lb
e

m
on

ito
re

d
re

gu
la

rly
fo

r
th

ei
r

st
re

ng
th

th
ro

ug
h

so
m

e
re

pu
te

d
or

ga
ni

za
tio

ns
.

Th
e

de
si

gn
sh

ou
ld

be
sa

fe
an

d
tim

el
y

m
ai

nt
en

an
ce

sh
ou

ld
be

re
gu

la
rly

en
su

re
d.

-In
or

de
r

to
en

su
re

dy
ke

st
ab

ilit
y

an
d

sa
fe

ty
,

de
ta

ile
d

te
ch

ni
ca

l
au

di
t

by
ex

te
rn

al
ex

pe
rt

is
be

in
g

ca
rri

ed
ou

t
on

an
nu

al
ba

si
s.

-li
T

-
R

oo
rk

ee
ha

d
co

nd
uc

te
d

dy
ke

st
ab

ilit
y

an
al

ys
is

of
al

l4
Sh

ah
pu

r
dy

ke
s

of
N

TP
C

Vi
nd

hy
ac

ha
l

in
20

19
.

As
pe

r
th

e
re

po
rt

su
bm

itt
ed

,
de

si
gn

an
d

co
ns

tru
ct

io
n

of
th

e
dy

ke
s

w
as

re
po

rte
d

to
be

sa
fe

an
d

no
ad

di
tio

na
l

m
ea

su
re

s
to

en
ha

nc
e

sa
fe

ty
an

d
st

ab
ilit

y
of

dy
ke

w
er

e
su

gg
es

te
d.

H
ow

ev
er

,
fo

r
Vl

dy
ke

,a
dd

iti
on

al
w

at
er

es
ca

pe
st

ru
ct

ur
es

in
th

e
fo

rm
of

sp
illw

ay
s

w
er

e
su

gg
es

te
d

to
ta

ke
ca

re
of

ex
ce

ss
iv

e
ra

in
fa

ll
co

nd
iti

on
s

an
d

th
e

sa
m

e
ha

ve
be

en
in

co
rp

or
at

ed
in

th
e

de
si

gn
of

th
e

dy
ke

an
d

co
ns

tru
ct

io
n

is
co

m
pl

et
ed

.
-li

T-
D

el
hi

co
nd

uc
te

d
se

pa
ra

te
st

ab
ilit

y
an

al
ys

is
of

V2
dy

ke
of

N
TP

C
Vi

nd
hy

ac
ha

l
in

20
20

an
d

su
gg

es
te

d
so

m
e

be
rm

st
ab

iliz
at

io
n

th
ro

ug
h

v
1,..

..,II
z

~€
~
~
'-'

~
~
~

I
r
~

~~
~"

O

t~
'~~

i~
~~

~ z

1

DELL
Text Box
ENCLOSURE 1A/V



D.
Ai

r
bo

rn
e

fly
as

h
fro

m
th

e
as

h
dy

ke
s,

sp
ec

ifi
ca

lly

du
rin

g
su

m
m

er
s

sh
ou

ld
be

co
nt

ro
lle

d
th

ro
ug

h

ar
ra

ng
em

en
ts

of
w

at
er

sp
rin

kl
in

g,
ve

ge
ta

tio
n

an
d

ot
he

r
sc

ie
nt

ifi
c

m
ea

su
re

.

ro
ck

fil
l

st
re

ng
th

en
in

g
of

St
ar

te
r

dy
ke

.
W

or
k

is
in

pr
og

re
ss

to
im

pl
em

en
t

th
e

sa
m

e.
-II

T-
H

yd
er

ab
ad

ha
s

co
nd

uc
te

d
a

co
m

pr
eh

en
si

ve
st

ab
ilit

y
an

al
ys

is
of

al
l

As
h

D
yk

es
of

Vi
nd

hy
ac

ha
l

in
20

20
-2

1.
Th

e
w

or
k

in
cl

ud
ed

dr
on

e
su

rv
ey

in
g

an
d

ca
rry

in
g

ou
t

fie
ld

te
st

s
of

al
ld

yk
es

.D
ra

ft
re

po
rt

of
th

e
st

ud
y

is
re

ce
iv

ed
.

-W
ee

kl
y

in
sp

ec
tio

n
of

al
l

as
h

dy
ke

s
is

be
in

g
ca

rri
ed

ou
t

by
in

te
r-

de
pa

rtm
en

ta
l

te
am

of
N

TP
C

Vi
nd

hy
ac

ha
l.

Ap
ar

t
fro

m
th

is
,

da
ily

m
on

ito
rin

g
in

ni
gh

t
is

be
in

g
do

ne
du

rin
g

th
e

M
on

so
on

pe
rio

d.
Th

es
e

in
sp

ec
tio

ns
ar

e
ov

er
an

d
ab

ov
e

th
e

24
ho

ur
pa

tro
llin

g
be

in
g

do
ne

in
dy

ke
ar

ea
th

ro
ug

h
co

nt
ra

ct
ua

l
m

an
po

w
er

to
m

on
ito

r
an

y
ab

no
rm

al
ity

.
An

y
ob

se
rv

at
io

ns
du

rin
g

th
es

e
in

sp
ec

tio
ns

ar
e

im
m

ed
ia

te
ly

at
te

nd
ed

.
-

R
ob

ot
ic

in
sp

ec
tio

n
of

w
at

er
es

ca
pe

st
ru

ct
ur

e
an

d
de

ca
nt

in
g

pi
pe

lin
es

fo
r

V-
2

as
h

dy
ke

ha
s

be
en

ca
rri

ed
ou

t
by

M
is

D
ig

ita
lS

ur
ve

illa
nc

e
In

c.
Th

e
w

el
ls

w
er

e
in

sp
ec

te
d

in
te

rn
al

ly
by

de
pl

oy
in

g
a

sp
ec

ia
lly

de
si

gn
ed

tru
ss

fra
m

e
ca

rry
in

g
a

Pa
n

Ti
lt

Zo
om

ca
m

er
a,

w
ith

an
ob

je
ct

iv
e

to
vi

su
al

ly
ex

am
in

e
th

e
co

nd
iti

on
of

th
e

w
el

l.
Th

e
pi

pe
lin

es
w

er
e

in
sp

ec
te

d
in

te
rn

al
ly

by
de

pl
oy

in
g

a
ro

bo
t

eq
ui

pp
ed

w
ith

vi
de

o
ca

m
er

a
fo

r
vi

su
al

in
sp

ec
tio

n
an

d
so

na
r

pr
of

ile
r

fo
r

m
ap

pi
ng

as
h

ac
cu

m
ul

at
io

n.
N

o
m

aj
or

de
fe

ct
w

as
ob

se
rv

ed
in

th
e

in
sp

ec
tio

n.
M

ea
su

re
s

to
co

nt
ro

l
fu

gi
tiv

e
du

st
fro

m
as

h
dy

ke
s:

-0
4

N
o

of
Fo

g
C

an
on

s
ha

ve
be

en
pr

oc
ur

ed
an

d
ar

e
un

de
r

co
m

m
is

si
on

in
g

(0
1

no
.c

om
m

is
si

on
ed

).
-1

5
Ea

gl
e

Sp
rin

kl
er

s
an

d
50

G
ar

de
n

Sp
rin

kl
er

s
in

a
H

D
PE

Pi
pe

N
et

w
or

k
of

50
0

M
et

er
s

in
st

al
le

d
in

Ba
liy

ar
iD

yk
e.

-4
0

m
or

e
au

to
m

at
ic

sw
iv

el
in

g
sp

rin
kl

er
s

ha
ve

al
re

ad
y

be
en

pr
oc

ur
ed

an
d

pr
oc

ur
em

en
t

of
an

ot
he

r
20

0
is

un
de

r
pr

og
re

ss
.

In
st

al
la

tio
n

ex
pe

ct
ed

to
be

co
m

pl
et

ed
in

20
21

-2
2.

-
Pr

oc
ur

em
en

t
of

ad
di

tio
na

l
20

Km
H

D
PE

Pi
pe

s
an

d
G

ar
de

n
Sp

rin
kl

in
g

Sy
st

em
fo

r
Fu

gi
tiv

e
D

us
t

Su
pp

re
ss

io
n

is
in

pr
og

re
ss

.
In

st
al

la
tio

n
ex

pe
ct

ed
to

be
co

m
pl

et
ed

in
20

21
-2

2.
-

M
an

ua
l

sp
rin

kl
in

g
th

ro
ug

h
fle

xi
bl

e
ho

se
pi

pe
s

is
be

in
g

do
ne

in
al

lt
he

"~
~i

?;
i~

~1
"t~~

'-I
!i'

~§!
ii

y

2



·
,

dy
ke

s.
-T

hi
n

w
at

er
fil

m
is

m
ai

nt
ai

ne
d

on
to

p
of

al
la

sh
dy

ke
s

th
at

ar
e

in
se

rv
ic

e
to

pr
ev

en
t

fu
gi

tiv
e

du
st

em
is

si
on

.
E. F. G.

N
TP

C
-V

ST
PS

sh
al

le
ns

ur
e

th
at

th
e

di
sp

os
al

of
th

e

fly
as

h
in

th
e

ab
an

do
ne

d
G

or
bi

m
in

es
sh

al
l

be

un
de

rta
ke

n
in

an
en

vi
ro

nm
en

ta
lly

so
un

d
m

an
ne

r

an
d

ne
ce

ss
ar

y
ch

ec
ks

an
d

ba
la

nc
es

as
w

el
l
as

th
e

m
on

ito
rin

g
of

th
e

su
rro

un
di

ng
ec

os
ys

te
m

sh
al

l

be
en

su
re

d
as

ou
tli

ne
d

in
th

e
pe

rm
is

si
on

gr
an

te
d

to
it

by
M

PP
C

B.

N
PT

C
-V

in
dh

ya
ch

al
ha

s
re

po
rte

d
co

m
pl

et
io

n
of

th
e

dr
ed

gi
ng

of
th

e
R

ih
an

d
re

se
rv

oi
r

fo
r

th
e

re
m

ov
al

of
th

e
as

h
flo

w
n

in
to

it
du

e
to

br
ea

ch
of

its
as

h
dy

ke
.
H

ow
ev

er
as

a
m

ea
su

re
of

sa
fe

ty
,
th

e

dr
ed

gi
ng

pu
m

ps
in

st
al

le
d

th
er

e
sh

ou
ld

be

op
er

at
ed

re
gu

la
rly

to
en

su
re

th
at

no
m

or
e

tra
ce

s

of
fly

as
h

re
m

ai
n

in
th

e
re

se
rv

oi
r.

N
TP

C
-V

in
dh

ya
ch

al
ha

s
co

m
pl

et
ed

th
e

st
ud

ie
s

of

m
ak

in
g

R
C

Cw
al

l
ar

ou
nd

th
e

as
h

dy
ke

th
ro

ug
h

liT

R
oo

rk
ee

/
ur

D
el

hi
an

d
su

bm
itt

ed
th

e
re

po
rt,

ho
w

ev
er

th
e

co
nc

lu
si

on
s

th
at

co
ns

tru
ct

io
n

of

R
C

Cw
al

l
is

ne
ith

er
te

ch
ni

ca
lly

fe
as

ib
le

no
r

vi
ab

le

ar
e

su
bj

ec
t

to
th

e
fin

al
or

de
rs

by
Ld

.
N

G
T.

-
D

is
po

sa
lo

f
as

h
in

G
O

R
BI

m
in

es
ha

s
be

en
st

ar
te

d
w

.e
.f

30
.0

6.
21

w
ith

co
nc

ur
re

nt
m

on
ito

rin
g

of
gr

ou
nd

w
at

er
in

th
e

su
rro

un
di

ng
ar

ea
s.

-A
ct

io
n

pl
an

is
pr

ep
ar

ed
fo

r
co

m
pl

ia
nc

e
to

ot
he

r
te

rm
s

an
d

co
nd

iti
on

s
as

sp
ec

ifi
ed

in
M

PP
C

B
pe

rm
is

si
on

an
d

w
or

k
is

in
pr

og
re

ss
to

ac
hi

ev
e

th
e

sa
m

e.

-A
s

pe
r

th
e

re
co

m
m

en
da

tio
n,

an
ot

he
r

ro
un

d
of

dr
ed

gi
ng

is
pr

op
os

ed
to

be
ta

ke
n

up
in

Au
g'

22
on

ce
w

at
er

in
th

e
R

es
er

vo
ir

be
co

m
es

hi
gh

en
ou

gh
to

su
pp

or
t

th
e

ac
tiv

ity
.

C
on

tra
ct

pr
op

os
al

fo
r

th
e

sa
m

e
w

ill
be

in
iti

at
ed

ac
co

rd
in

gl
y.

-A
sh

M
ou

nd
co

ns
tru

ct
io

n
is

a
hi

gh
ly

sp
ec

ia
liz

ed
w

or
k

th
at

re
qu

ire
s

ve
ry

m
in

ut
e

de
ta

ilin
g

in
de

si
gn

an
d

co
ns

tru
ct

io
n,

pa
rti

cu
la

rly
w

ith
re

ga
rd

to
th

e
sa

fe
ty

an
d

en
vi

ro
nm

en
t

as
pe

ct
s

si
nc

e
sl

id
in

g
of

as
h

du
rin

g
co

ns
tru

ct
io

n/
st

ab
ili
za

tio
n

pe
rio

d
is

a
m

aj
or

ris
k.

-
N

TP
C

its
el

f
do

es
no

t
ha

ve
th

e
re

qu
is

ite
ex

pe
rti

se
in

th
e

ar
ea

an
d

av
ai

la
bi

lit
y

of
ou

ts
id

e
ag

en
ci

es
w

ho
ha

ve
th

is
ki

nd
of

ex
pe

rti
se

in
In

di
a

is
al

so
ve

ry
le

ss
.H

ow
ev

er
,

N
TP

C
ha

s
be

en
vi

go
ro

us
ly

ex
pl

or
in

g
al

lo
pt

io
ns

fo
r

ca
rry

in
g

ou
t

su
ch

a
co

ns
tru

ct
io

n.
Ea

rli
er

th
e

co
m

pl
et

e
w

or
k

of
as

h
m

ou
nd

an
d

ca
se

st
ud

y
w

as
of

fe
re

d
to

th
e

kn
ow

n
re

pu
te

d
in

st
itu

te
/a

ge
nc

y,
na

m
el

y
M

/s
AT

KI
N

S,
Ba

ng
al

or
e,

M
/s

Bu
rn

s
an

d

~
~~

~l~
~€

~~
'-'~

j5
Ilw

.
(f
).

.•
••
•.

u
-

~
2

t§
"'~

.~
:§

~
~-

.J

~t
~

~

3



, ,
Si

m
ila

rly
st

ud
ie

s
I

ac
tio

n
sh

ou
ld

be
in

iti
at

ed
fo

r

th
e

co
ns

tru
ct

io
n

of
As

h
m

ou
nd

s.

M
cd

on
ne

ll,
M

is
L&

T,
Sa

rg
en

t
&

Lu
nd

i,
IIT

-R
oo

rk
ee

an
d

liT
-D

el
hi

.
e
O

ut
of

th
em

on
ly

liT
D

el
hi

ag
re

ed
fo

r
pi

lo
t

co
ns

tru
ct

io
n

af
te

r
su

bm
is

si
on

of
G

Tl
ln

ve
st

ig
at

io
ns

,
ra

in
fa

ll
da

ta
,

M
ax

.&
m

in
.f

lo
od

le
ve

l
et

c.
As

pe
r

liT
,

D
el

hi
pr

op
os

al
,

co
ns

tru
ct

io
n

of
pi

lo
t

w
ill

ag
ai

n
be

fo
llo

w
ed

by
de

ta
ile

d
.a

na
ly

si
s

of
da

ta
,

co
ns

tru
ct

io
n

m
et

ho
do

lo
gy

,
se

qu
en

ci
ng

of
ac

tiv
iti

es
&

fin
al

iz
at

io
n

of
sp

ec
ifi

ca
tio

ns
.

In
vi

ew
of

th
e

lo
ng

le
ad

tim
e

in
liT

-D
el

hi
pr

op
os

al
,

as
re

co
m

m
en

de
d

by
N

TP
C

's
co

rp
or

at
e

of
fic

e,
N

IT
R

ou
rk

el
a

ha
s

al
so

be
en

ap
pr

oa
ch

ed
to

ta
ke

up
th

e
pr

oj
ec

t
si

nc
e

th
ey

al
so

ar
e

co
m

pe
te

nt
to

ta
ke

up
su

ch
w

or
k

an
d

th
ei

r
re

sp
on

se
is

aw
ai

te
d.

H.
Th

e
C

AA
Q

M
S

to
be

in
st

al
le

d
by

N
TP

C
be

hi
nd

th
e

Tr
au

m
a

C
en

te
r

bu
ild

in
g

of
N

TP
C

sh
al

l
be

co
m

pl
et

ed
w

ith
in

2
m

on
th

s.
N

TP
C

sh
al

l
en

su
re

th
at

ap
ar

t
fro

m
th

e
re

gu
la

r
pa

ra
m

et
er

s
on

lin
e

m
on

ito
rin

g
of

H
g

in
am

bi
en

t
ai

r
sh

al
l

al
so

be

en
su

re
d.

el
ns

ta
lla

tio
n

of
C

AA
Q

M
S

w
or

k
ha

s
be

en
co

m
pl

et
ed

.
C

om
pl

et
io

n
of

co
m

m
is

si
on

in
g

is
pe

nd
in

g
as

el
ec

tri
ca

l
co

nn
ec

tio
n

of
re

qu
ire

d
ca

pa
ci

ty
is

no
t

av
ai

la
bl

e.
M

at
te

r
is

be
in

g
pu

rs
ue

d
w

ith
M

PE
B

an
d

D
is

tt.
Ad

m
in

is
tra

tio
n.

I.
IT

he
re

gu
la

r
ca

lib
ra

tio
n

of
th

e
C

AA
Q

M
S

an
d

C
EM

S
IB

ei
ng

co
m

pl
ie

d.

in
st

al
le

d
by

th
e

TP
Ps

sh
al

lb
e

en
su

re
d

as
pe

r
th

e

pr
es

cr
ib

ed
fre

qu
en

cy
of

ca
lib

ra
tio

n.

J.
As

fa
r

as
on

lin
e

co
nt

in
uo

us
m

er
cu

ry
m

on
ito

rin
g

IN
ot

ed
fo

r
co

m
pl

ia
nc

e.

in
w

at
er

is
co

nc
er

ne
d,

in
st

ea
d

of
co

nt
in

uo
us

m
on

ito
rin

g
of

m
er

cu
ry

in
w

at
er

bo
di

es
lik

e
Su

ry
a

na
lla

,
R

ih
an

d
re

se
rv

oi
r

et
c.

,
m

an
ua

lly
m

on
ito

rin
g

an
d

an
al

ys
is

at
le

as
t

on
ce

in
a

m
on

th
sh

ou
ld

be

do
ne

an
d

re
po

rte
d

by
N

TP
C

til
l

ap
pr

op
ria

te

on
lin

e
H

g
m

on
ito

rin
g

eq
ui

pm
en

t
is

av
ai

la
bl

e.
r

-I
~

~l~
le:

~
~~

-~
j'5

Ilw
'

ten
.

~
't
:

-
:E

Q.
l

Z
(9

,"
::

:J
<t

~~

~'~
ct:

,- t~

y

4



Annexure 1
100% ASH UTILIZATION PLAN

UOM'LMT

2021-22 2022-23 2023-24 2024-25
Expected Ash Gen 88 88 88 88
Supply to Cement Plants through rail

5 10 18 23
transportation including Export
Gorbi/Other Mines Filling 3 10 20 26
Utilisation in OB mixing 0 5 15 20
Waste land development 9 8 5 4
Brick Manu. & other Fly ash based
industry 3 6 8 6
Road Construction 10 13 , 9 9
Ash Dyke Raising 8 8 4 0
Total AU 38 60 79 88
AU" 43% 75% 90% 100%

EXTERNAL SUPPORTS REQUIRED:
1. Implementation of Demand side provisions of MoEF notification on fly ash u,.tilization
including mandatory use of fly ash bricks and DB mixing with fly ash.

2. Development of requisite rail/road infrastructure to support ash evacuation from the
region to ensure 100 % ash utilization.

3. Allotment of additional mine pits for Ash dumping.
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Annexure 1

Initiatives & Measures taken by NTPC Vindhyachal to improve ash utilization

1. NTPC Vindhyachal has successfully started backfilling of GORBI mine from

15.07.2021. The one pit of the mine currently allotted to NTPC Vindhyachal has the

capacity to cater to the needs of VSTPSfor 10 years if 75 % ash utilisation is achieved

in other avenues.

2. Cement manufacturers are being given incentive for ash lifting from VSTPSto share

the transportation cost and make it financially viable for them. Cement

Manufacturers are also being pursued to set up Clinker Grinder Units in the area. UP

Government is providing support/subsidies for setting up Cement grinding units.

Similar support is solicited from our State Government Authorities.

3. After constant follow-up with NHAI, a requirement of 10 Lac MT has been received
from them for use in road construction in Varanasi area and ash supply through road
transport is in progress. VSTPS is committed to provide ash to all projects under
Pradhan Mantri Gramin Sadak Yojna and asset creation programmes of the
Government involving construction of buildings, road, dams and embankments within
300 kms of the Plant as and when the requirement is received.

-4. To meet the requirement of NHAI, Ash transportation by RCRmode (Road cum Rail

.mode) is also envisaged and a pilot project to transport 20,000 MT pond ash is

underway. Tendering for the same was already done but since none of the vendors

could meet the Qualifying Requirements, retendering is proposed in Dec'21.

5. Infrastructure and FaCilities are being developed for start of ash transport through

rail route to make the transportation economical and environment friendly. One rack

of fly ash was transported to Star Cement, assam in Jan'21. NTPC is procuring 3 rakes

of BTAPwagons at a cost of - 60 crores. Two racks have already been delivered.

6. Direct rail loading facility for all the six Units of Stage 1 & both the Units of Stage 4 is

under commissioning. One rack of fly ash has already been transported to RCCPLLtd,

Maihar by BTAP rake in Oct'21. Regular transport of ash through rail is likely to start

.in Dec'21.

7. 50 kg Ash Bagging Machines have been installed for transport of ash in bagged form

to avoid fugitive dust. Jumbo Bagging Machine (3 Tonne) and Automatic Bagging

Machine (1 Tonne) is also under procurement.

8. Ash park has been set up at Rewa where fly ash transported in 50 kg bags from VSTPS

is being made available to the ash based industries in the region.

9. Free of cost Door step delivery of fly ash is being made to the ash based industries

within 100 kms from the Plant.

10. Supply of fly ash to the ash based industries in 100 - 300 kms radius of the Plant on

cost sharing basis is being done, as envisaged in the MoEF notification.

~vR
MUNISH JAIN

~~(~)
AGM(EMG)

\t;:I<~'t~'<f\' ~ - fit~
NTPC Limited -Vindhyacha16



11. VSTPS is actively following up with Distt Administration for allotting any abandoned
quarries which can be developed using ash. Ash filling in one no. of stone quarry
allotted to VSTPS in Makrohar region has already been completed (~ 90,000 MT of
ash filling was done).

12. VSTPSis also doing free of cost land development using ash, as per CPCBguidelines,
at various locations within 100 kms of Plant radius. Total ash utilisation in these
contracts is expected to be around 10 LMT this year.

13. VSTPS is making around 75,000 ash bricks/day for its own use. No red brick is used
for any construction activity within Plant ortownship.

14. VSTPS has been constantly requesting NCL for mixing of fly ash with DB as per the
provisions of MoEF notification on Fly Ash but positive response from NCL has not
been received. NGT/Pollution control authorities support is solicited to facilitate the
same.

15. VSTPS is in dialogue with leading consultants for technical studies and feasibility of
construction of Ash Mound. liT, Delhi has agreed to provide consultancy on one pilot
project and scope of work for the same is under finalization.

7



A Maharatna Company

NTPC Limited
(A Govt. of india Enterpri~e)

fcit:~T~1 VINDHYACHAL

Annexure 2

FGD INSTALLATION WORK PROGRESS

Unit No. 0/0 of work completed Expected Commissioning
1,2, 3 23 Sep'23
4, 5, 6 23
7 23
8 23
9 58 June'23
10 58
11 58 .
12 58

VINDHYACHAL SUPER THERMAL POWER STATION, P.O.-VINDHYANAGAR, DISTT: SINGRAULI (M.P.) - 486885
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s. 

No. 

B. 

C. 

Recommendations of the Oversight Committee in its Fifth quarterly 
report for Compliance by the Jaypee Nigrie Super Thermal Power Plant 

Recommendations of the Oversight Committee Current Status of action as on 31 -10-2021 

The thermal power plants shall ensure that 100% Ash Utilization in the FY 2020 - 21 was100.04 %. 
fly ash utilization of the fly ash shall be ensured 
by them as per the Fly ash Notification. Having long term MoU with the End User 

(Cement Industry). 

For the achievement ol new ennss1on norms, 
equipments like FGD, SCR/ SNCR etc shall be 
got installed as per the time lines provided to 
them by the CPCB. 

Fly ash dyke shall be monitored regularly for 
their strength through some reputed 
organizations. The design should be safe and 
timely i;naintenance should be regularly ensured. 

Efforts have been made to utilize/ dispatch 100% 
generated lly ash. 
Action has already been taken to install Wet 
Lime Stone based FG D on both of the Units, so as 
to control SOi Emission in order to meet New 
Emission Norms of MoEF&CC Notification dated 
07.12 .2015 (keeping in view of the timeline as 
defined in the MoEF & CC gazette notification 
dated 31-03-2021 ). 

FGD Status - NII issued on dated 31.12 .2019 but 
due to massive outbreak of second wave of 
pandemic Covid-19 & receipt of request from 
variou� bidders for extension of last date. of bid 
submission, the last date of bid submission now 
has b.een extended up to 31 �l December, 2021. 
Structural Stability Study has been carried out by 
Competent Third Party Techrrical Agency on 
21.11 .2019. 
SOPs has been p.repared and regular checking is 
being done, recent report with S0Ps is attached 
as Annexure - I. 

Design of Ash Pond has been done by M/ s 
Development Consultants Pvt. Ltd. (DCPL) a 
renowned designing-agency. M/s DCPL drawing 
has 1;,een submitted to MPPCB vide letter no. 
JPVL/GOORD/POLL/2013-14 dated January 21, 
2014.The drawing No. is K6A2�DWG-C-595 
Rev.4 . 

Ash pond has been constructed as per above 
approved drawing. 

The Ash Dyke has been constructed with 
upstream & downstream slopes (1V:2H). Ash 
Dyke has been c0nstructed with HDPE lining on 
inner side and over that PCC (75mm) layer has 
been provided to protect it and eliminates any 
possibility of breach of embankment 

Ash Pond is built over an area of 21 .2 ha and is 
consisting of two ponds & equipped with 100% 
Ash Water Recirculatien System to prevent any 
ash mixed water discharge to outside. 

The Ash Dyke is situated within intact boundary 
wall of Power Plant. 
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Nov-2021 

Recommendations of the Oversight Committee in its Fifth quarterly report for Compliance 

by the various stakeholders 

 

1. Thermal Power Plants:  

 

Sl Condition 
 

Status 

A The thermal power plants shall ensure that 100% 
fly ash utilization of the fly ash shall be ensured by 
them as per the Fly ash Notification. 
 

Presently, our average fly 
ash utilization is more than 
85% . Fly-ash utilization is 
being increased by further 
tie ups and/or long-term 
agreements with the 
cement manufacturers / 
industries, brick 
manufacturers etc. 
Moreover, we have 
installed our own brick 
plant inside the premises. 
  

B For the achievement of new emission norms, 
equipments like FGD, SCR/ SNCR etc shall be got 
installed as per the time lines provided to them 
by the CPCB. 

 

We have already 
commenced the project 
work required for FGD. Ref: 
Current progress report is 
enclosed as ANNEXURE - I 
 

C Fly ash dyke shall be monitored regularly for their 
strength through some reputed organizations. 
The design should be safe and timely 
maintenance should be regularly ensured. 

 

Experts from reputed IIT-
BHU has been organized to 
study and monitor the ash 
dyke strength (including 
other aspects). Detail report 
has been submitted to your 
good office along with IV th 
quarterly report. 
As per conclusion of IIT-
BHU report, our ash dyke is 
in healthy condition and 
looks stable. Few 
recommendations are 
there, we are in progress to 
implement those 
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recommendations. 

D Air borne fly ash from the ash dykes, specifically 
during summers should be controlled through 
arrangements of water sprinkling, vegetation and 
other scientific measure. 

 

Our ash dyke has vegetation 
that prevents air borne fly 
ash from the ash dykes, 
especially during summers.  

E NTPC- VSTPS shall ensure to start disposal of the 
fly ash in the abandoned Gorbi mines, and shall 
complete the related studies at the earliest. 

Not applicable 

F Health checkup of villagers through mobile 
medical van be conducted regularly for the 
detection of the occupational diseases like 
silicosis, fluorosis etc. and treatment be provided 
under CSR activities. Record should be 
maintained and made available to the district 
health authorities. 

Due to the extant COVID-19 
pandemic we haven’t been 
able to conduct any medical 
camp since April, 2020. 
Recently we have started 
again the services under 
CSR initiatives. 

G The thermal power plants namely, M/s Essar 
Power MP Ltd. and M/s Sasan Power Ltd. shall 
deposit with MPPCB the remaining amount of 
environmental compensation of Rs. 9 Cr., and Rs. 
8 Cr. respectively out of the levied amount of Rs. 
10 Cr. M/s NTPC- Vindhyachal, has however 
obtained a stay from Hon’ble Supreme Court.  

Not applicable 

H NPTC- Vindhyachal shall complete the dredging of 
the Rihand reservoir for the removal of the ash 
flown into it due to breach of its ash dyke and to 
complete it within 3 months’ time. 

Not applicable 

I NPTC- Vindhyachal should complete the studies 
of making RCC wall around the ash dyke through 
IIT Roorkee / IIT Delhi and submit the report for 
further consideration on its technical viability. 
Similarly studies / action should be initiated for 
the construction of Ash mounds. 

Not applicable 

J All the TPPs / industries shall calibrate all the 
CAAQMS and CEMS installed by them in 3 months 
(if not done recently) and submit the report to 
the committee. Such reports will be useful in 
checking the error percentage in the results. 

The calibration for all 
CAAQMS and CEMS are 
being done regularly. 
 
The latest calibration 
certificates are annexed 
herewith and marked as 
ANNEXURE – II 
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NORTHERN COALFIELDS LIMITED 

Action taken report for Vth Quarterly report of the Oversight Committee for State of MP in 

compliance with Hon’ble NGT’s order dated 14.07.02020 in OA 164/2018 

COAL 
MINES 

Remarks as per IVth Quarterly Report of 
the Oversight Committee 

Compliance 

A Road Sweeping machines procured by NCL 
shall be deployed to regularly sweep the 
main Jayant Square-Shukla Mod road so as 
to keep it clean and minimize dust 
nuisance. Regular sweeping of all other 
internal coal transportation roads shall also 
be undertaken to keep them dust free. 

One Road sweeping machine is being used to 
sweep the main Jayant Square – Shukla Mod 
road so as to keep it clean & minimize dust 
nuisance. One more road sweeping machine has 
been procured & will be in operation within a 
week after its registration with RTO. Dust control 
on internal coal transportation roads is being 
done through mobile tankers to keep them dust 
free.  

B Strengthening of the road side shoulders of 
the main Jayant Square-Shukla Mod road 
shall be undertaken within 3 months and 
road shall be made dust free in all respects. 

This Road shall be reconstructed. Estimate for 
the same is under approval stage.  

C The NCL should construct oil and grease 
trap along with sedimentation pit of 
appropriate capacity at the earliest at the 
end of the catch drain within 3 months time 
to further strengthen the existing 
arrangements. 

Sedimentation pit has been constructed at the  
Morwa siding . 

D The alternate route for transportation of the 
coal should be developed at the earliest, 
after completing due process of forest 
clearance. A time bound action plan in this 
regard may be prepared and implemented. 
Help of the District administration to 
overcome any bottle necks can be solicited. 

Jayant Project has developed an alternate route 
through the mine for a distance of 2 kms there by 
coal trucks are not using the Jayant Mod to 
Jayant View point stretch of road & is using 
internal road for coal transportation hence 
reducing traffic congestion. 
Permission for tree felling has been obtained for 
7.44 Ha. of forest land & process of tree felling 
will be started shortly. Annexure-I 
Block- B has also commissioned Silo loading & 
railway line hence road transport has been 
minimised. 
 

E Maintenance of railway sidings operated by 
NCL shall be undertaken as per the 
guidelines published by CPCB titled 
“Inventorisation of Railway Sidings and 
Guidelines for their Environment 
Management -March 2015. ` 

Maintenance of railway sidings of NCL is being 
done as per CPCB guidelines. At Morwa Spur 
siding the following pollution control 
arrangements are in operation; 
1. Continuous water sprinkling is done by mobile 
water sprinklers/tankers and fixed water 
sprinklers provided with automatic functioning for 
dust suppression. 
2. Four numbers of Truck mounted mist/ fogger 
cannons are under operation from Jayant Mine to 
Spur railway sidings at Morwa. 
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3.Windbreak wall/retaining wall of 620 mtrs x 3 
mtrs has been constructed at railway siding  for 
arresting the air borne dust. 
4.RCC road from main road to Spur siding has 
been constructed. 
5.Proper drainage system has been developed at 
Spur railway siding. 
Relevant photographs have already been 
submitted with earlier report. 
 

F The study being undertaken by the IIT BHU 
regarding utilization of fly ash in external 
OB of the mines shall be completed in time 
and the progress in this regard shall be 
submitted from time to time. 

IIT BHU has collected OB samples and carried 
out lab tests for the same.  Final Study Report is 
likely to be received in December-2021. 

G The construction work of additional capacity 
CHP in the Jayant Mine is already delayed. 
The work should be given impetus and it 
should be completed by March 2022 
instead of July 2022, so that coal 
transportation by road is stopped and 
maximum quantity of the coal can be 
loaded in the railway wagons from the mine 
itself. 

The work for construction of incremental CHP of 
15 MTY at Jayant was awarded on 09.08.2019. 
Construction work is in progress. Overall 
Physical Progress till 31.10.2021 is 54.98%.   
All efforts are being made to expedite the work. 

H The regular calibration of the CAAQMS 
installed by the mines shall be ensured as 
per the prescribed frequency of calibration. 

The latest calibration reports are attached as 
Annexure-II 

I The Nigahi coal mine of M/s NCL should 
clear the OB from the Mudwani dam and 
M/s Moher & Moher Amlohri captive Coal 
Mine of M/s Sasan Power Ltd. should clear 
the OB from the agriculture land of farmers 
& compensate them within 45 days.  

Time bound action plan 
Protection work along toe of dump to arrest silt 
near Mudwani Dam and clearing of OB ..by 
30.04.2022 
Stabilisation of OB Dump near Mudwani 
Dam….by 31.05.2022 
Making RCC/RRM Retaining wall near bank of 
Mudwani Dam at  Nigahi Project…by 31.05.2022 
Biological reclamation of the OB dump benches 
where raincut occurred….by 31.08.2022 
 
Detailed reply of GM Nigahi Area ,NCL is 
attached as Annexure- III 

J It has been mentioned by M/s NTPC-
Vindhyachal that the pit 2 & 3 of the 
abandoned Gorbi mine is being allocated to 
the power companies by M/s NCL, which 
are situated in UP. Since the mines are 
filled with acidic water and NTPC has 
started ash filling in Pit 1 on trial basis after 
a thorough study of various environmental 
parameters and will be studying the impact 
of ash filling in long term as well and will be 
developing facilities for the safe 
transportation of ash in long term; the 
allotment of other two pits to other outside 

Till date NCL has signed MOU with NTPC-
Vindhyachal for filling of fly ash in Pit no. 1 at 
abandoned Gorbi Mine for 1 Million Cu.M initially. 
Out of this quantity NTPC has filled 13144 Metric 
Tonnes of fly ash in Pit no.1.till 15.11.2021 
 
Till date NCL has not given permission to any 
other agency of UP for filling of fly ash in Pit no. 2 
& 3 of Gorbi abandoned mine. 
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parties may result in environmental and 
safety issues as well as issues related to 
the “responsibility of whom” in case of 
environment is adversely affected. Hence 
no second party shall be allotted the other 
pits of Gorbi Mines for fly ash filling. The 
oversight committee was told by 
representatives of M/s NCL that they will 
not go ahead with allotting the mines to any 
other party. However, M/s NCL should 
clarify their stand towards the objections 
raised by M/s-Vindhyachal. 

K Health check up of villagers through mobile 
medical van be conducted regularly for the 
detection of the occupational diseases like 
silicosis, fluorosis etc. and treatment be 
provided under CSR activities. The 
manifestation among the mine workers as 
well as the villagers regarding coal dust 
related diseases shall be diagnosed and 
treatment provided. Records should be 
maintained and made available to the 
District Health Authorities. 

During 2020-21, 20 numbers of Health camps 
were organized by NCL for surrounding villagers. 
3378 villagers attended the camps. No case of   
Silicosis/Fluorosis was diagnosed. 
During 2021-22, 4 Health camps for 665 
beneficiaries & 49 Nutritional camp for 5222 
beneficiaries were organized. 
No case of   Silicosis/Fluorosis was diagnosed. 
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7r
MADHYA PRADESH POLLUTION CONTROL BOARD *#flI._"^*.""

Paryawaran Parisar' F'-5' Arera Colony' 
-Bhopal-462016

phone (0755)- itiitii,ilst42S,Fax Qlar-2463742' E- mail:mswmppcbl8@gmail'com

174lMSw/H oPCBl2021 Bhopal' Date: 2411212021

To.

The Commissioner'
Nagar Palik Nigam'

Singrauli
Distt.- Singrauli (M'P')

Sub: Execution of the directions passed nv ugnl.ule National Green Tribunal imposing

Environment compensation ior the plriod 0110712020 to 3111212020 for violating the

provisions of Solid Waste Management R ules 2016'

Ref: 1. NGr. orders dated 25.02.2020,2g.02.2020 &.,14.12.2020 in oA No. 60612018 "compliance

of Municipal Solid Waste Management rules' 2016" '

2. This office retterNo. 62lHopcB tzozt Bhopal Dated 0110312021

WHEREASMPPollutionControlBoard(MPPCB)isastatutorybodyconstitutedunder
section 4 of the water (prevention & control of pollution) Ac! 1974 and has been entrusted with the'

responsibilities of .nfor..*..tt of the Environment La s prevailing in the state'

ryHEREAS, the power to issue directions under section-5 of the Environment (Protection)

Act,lg86hasbeendelegatedtothecr'ui'-u",MPPCBvidenoti|rcationdated10.04.200i.

WHERE Body- Nagar Nigam/ Nagar Palika Parishad /

Nagar parishad/ is the mandatory duty of Urban Locar Bodies/

Cantonment Board Management Rules' 2016'

WHEREAS, you have not obtained authorization as pel the provision of Solid waste

Management Rules, 2016 from the MPPCB'

WHEREAS,inoANo.606/2018'..ComplianceofSolidWasteManagementRules,20l6
and other environment issues", Hon',ble Naiional Gr."r, Tribunal, Principal Bench' New Delhi has

directed ont7l0ll2020 &2510212020 that :-

2. Continued failure of every local

waste sites remediation from 01

comPensation at the rate of Rs' 10

l0lakhs, Rs' 5 lakh Per month Per

and Rs. I lakh per month per other local body'

3 of STPs by 3 I '03 '2020 - Compensation

lakh Per month Per STP bY concerned

9 in O.A No 593/2017 and 06'12'2019

w.e.f' 0l'04'2020'

C:\Users\mppcb \Desktop\ALL\letter C1-635
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MADHYA PRADESH POLLUTION CONTROL BOARD
Paryawaran Parisar, E-5, Arera Colony, Bhopal-462016

Phone (0755)-2466191, 2464428,Fax (0755)-24:637 42, E- mail:mswmppcbl8@gmail'com

4. Interim measures for phytoremediation/bioremediation etc. in respect of 100% sewage to

reduce the pollution load on recipient water bodies shall be under taken by 31.03.2020 -
Compensation is payable for failure to do so at the rate of Rs. 5 lakh per month per drain

by concerned local bodies/States (in terms of orders dated 28.08.2019 in O.A. No.

593/2017 and 06.12.2019 in O.A. No. 673/2018) w.e.f. 01.04.2020.

WHEREAS, NGT vide its order dated 1411212020 has extended the time line for levy of

compensation from 0110412020 to 0110712020.

WHEREAS, State PCB has been directed by NGT vide order dated 28.02.2020 to assess

and recover the amount of compensation liable to be paid by the Urban Local Bodies on the basis of

above criteria.

WHEREAS, as per report of the site inspection dated 07.01.2021 carried out by Regional

Office, MppCB, Singrauli , it is observed that you have not complied with the tasks & timelines given

by the Hon'ble NGT for period 30.06.2020 to 3L12.2020 as per details given below :-

WHEREAS, till date no reply of above referred notice dated 01 .03.2021has been received

from you end. Whereas the Commissioner Urban Administration & Development Department, Govt.

of Mp has been requested vide letter no. 167 dt. l2l1ll202l to direct the Urban local bodies to deposit

the amount of environmental compensation. In this respect Additional Commissioner Urban

Administration Directorate has directed you vide letter sha-l4lSBMl202Il2l50 il.ll-12-2021to take

cognizance and comply as Per law;

You are hereby directed to pay Environment Compensution of Rs.300 Lakhs for period of
violation from 01.07.2020 to 31.12.2020 i.e. 06 months within I5 days from the date of issue these

clirectioni, in the p.D. account number 051/1121/2109 of Additiaonal Seuetary Environment

Department in Vindhyachal Treasury, Vindhyachul Bhawan Bhopal.

This issues with the approval of the competent authority. Kindly acknowledge the receipt of

this letter.
For and On Behalf of

M.P. Pollution Control Board

Copy to :-
The Regional Officer, M. P. Pollution Control Board,

action please.

C:\Users\mppcb \Desktop\ALL\letter C1-636

(A.A.Mishra)
Member Secretary

Singrauli for information & necessary

Non Compliance

ULB

Name

District Rule 22of SWM Rules

20r6
Legacy

Waste
disposal

Compensati

on

(Rs In lakh)

Bioremediation of
Drains

Commencement of
STP installation

Total
(Rs In
lakh)

S.No of Non

Compliance

Compe
nsation
(Rs In
lakh)

No of
Drains

Compen

sation
(Rs In
lakh)

No of
STPs

Compens

ation
(Rs In
lakh )

Singrauli Singrauli 0 0 0 9 270 1 30 300
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